-

‘ &..llllll
<jl€“\
'J \\_

~ ,-‘ij IN THE CENTRAL AIMINISTRATIVE TRIBUNAL HYDERABAD BENCH AT HYDERABAD
0.A.NO.782/94,

Date of Order: 23-6-97.
Between:

Ve Sarojimiand 23 others.

e Appll Cants.
and

1. Union of India, Irep. by Secretary,
Ministry of Defence, New Pelhi.
2. Scientific Advisor to Raksha Mantri and
i rector General, D.R.D.0, Sena Bhavan,
New Delhi=-1.
3, Secretary, Department of Personnel
and Administrative Reforms,
Ministry of Home Affairs, New Delhi.

4, Director, Defence Electronics Research Laboratory,
(D.L.R.L.} Chandrayanagutta, Hyderabad=-5.

.. Respondert s,

For the applicants: Mr. s.Lakshma Reddy, Advocate.

For the Respondents: MI. N.V.Ramana, AGdl.CGSC.

CORAM: :
THE HON'*BLE MR.H.,RAJENDRA DRASAD ¢ MEMBER(ADMN)

i THE HON'BLE MR.A.M.SIVA DAS 3 MEMBER(JUIL)
The Tribunal made the following Crders-

Neither the counsel for the applicant nor the

applicant present, counsel for respondents sri V.Rajeswar Ra0

for N.V.Ramana, present. O0.A. dismissed for default.
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O.A.782/94.,

To
1.

2e

Se
6o
7.

The Secretary,
Ministry of Defence,
Union of India, New Delhi.

The Scientific Advisor to Raksha Mantri and
Director General, D.R.D.O.Sena Bhavan,
New mlhi-lo

The Secretary, Dept.of Personnel and Administrative
Ministry of Home Affairs, New L2lhi.

The Director, Defence Electronics
Research Laboratory, (DL.R.L)
Chandrayanagutta, Hyde rabad=-5.
One copy to Mr.Lakshma Reddy. S. advocate CAT,Hyd.
One copy to Mr,N.V.,Ramana, Addl +CGSC.CAT, Hyd.

One spare COpY.
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TYPEL By CHLCKEZ By

COMPLREL BY APPROVED BY

IN THZ CENTRAL ADMTYT SAP* MY LERABAL. /

-

THE KCON'BLE MR,JUSTICE

VICE~CHAIRMAN

an

THE HOW'BLE MR, Ho RAJENDRA PEASAD: M(2)

'1Uad%HmJb&Q~er A m. QnUJkCHLL ﬂA'CS)

Date ds )_g A igg7

ORDER/JULGMLNT «on

b

Meho/BL L. /Cunilio,

. tuivo. 1%7/’0\b\

Tu{k-NOo ( .p. ] )

Admittid and Interlm dlrectlons
Issued

i

Alloweq

In3posed of with cirections
' 1
Insmlssed.

'Dlsmlssed a5 Withdrawn
Dismissed for default,
Ordered/Re jected,

No order as to cost






